
Date of receipt Amount claimed Amount of claim admitted
Nature of 

claim
Amount covered 

by guarantee
Whether related 

party?
% of voting 

share in CoC

1

Mrs. Gautami 
Joshi 

22-09-2025 ₹ 1,45,00,000.00 ₹ 1,20,00,000.00 Financial Debt No Yes NA NA 0 ₹ 25,00,000.00                                           -   
 Standing liability in books of CD shown 

upto on 1.20 CR 

2
Mrs. Rupa 
Baoney 22-09-2025 ₹ 1,32,00,000.00 ₹ 1,32,00,000.00 Financial Debt No Yes NA NA 0 0                                           -    not notarised, kyc docs 

Total ₹ 2,77,00,000.00 ₹ 2,52,00,000.00 ₹ 25,00,000.00                                           -   

Annexure – 4
Name of the corporate debtor: Prolific Systems and Technologies Private Limited; Date of commencement of CIRP: 26.08.2025 and order received/communicated on 27.08.2025; List of creditors as on: 03.06.2026

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)
(Amount in ₹)

Sl.
No.

Name of 
creditor

Details of claim received Details of claim admitted
Amount of 
contingent 

claim

Amount of any 
mutual dues, that 

may beset- off

Amount of claim not 
admitted

Amount of claim under 
verification

Remarks, if any


